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{Interruptions). Just a moment. Now Mr. 
Pradhan to lay the Reports of the Public 
Accounts Committee. 

REPORTS   OF  PUBLIC   ACCOUNTS 
COMMITTEE 

SHRI PATITPABAN PRADHAN 
{Orissa): Mr, 'Deputy Chairman, Sir, i beg to 
lay on the Table a copy each (in English and 
Hindi) of the following  Reports  of the Public 
Ac- 

(i) Fifty-Seventh Report on Excesses 
over Voted Grants and charged 
Appropriations disclosed in the 
Appropriation Accounts (Civil), (Defence-
Services), (Posts & Telegraphs) and 
(Railways) for the year 1979-80. 

(ii) Thirty-Fifth Report on action taken 
by Government on the recommendations 
contained in the 119th Report (Sixth Lok 
Sabha) on Defence  Services. 

CALLING ATTENTION TO A MATTER 
OF URGENT   PUBLIC IMPORTANCE 

Student unrest and    problems faced by some 
centrally-sponsored Universities    with    
particular    reference *** reporter strike by 
Teachers of Banaras Hindu    University 

SHRI V. GOPALSAMY (Tamil Nadu). 
Mr. Deputy Chairman, Sir, I call the attention 
of the Minister of Education and Social 
Welfare to the student unrest snd the 
problems faced by some of the Centrally-
sponsored universities with particular 
reference to the reported strike    by 
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teachers of the Banaras Hindu University and 
the steps taken by Government to improve 
the situation. 

THE MINISTER OF STATE IN THE 
MINISTERIES OF EDUCATION AND 
SOCIAL WELFARE (SHRIMATI SHEILA 
KAUL): Mr. Deputy Chairman, Sir, as the 
House is aware, student unrest is a 
countrywide phenomenon and not restricted 
to any particular University. Our higher edu-
cation system consists of 112 Universities and 
over 4500 Colleges. There are over 26 lakh 
students studying in these Universities and 
Colleges. The entire system is managed and 
maintained by a number of agencies including 
the Central Government, the State 
Governments and a very large number of 
private managementSj and no single authority 
is exclusively responsible. 

Owing to several reasons, the student 
unrest has no doubt assumed importance. In 
many of these cases the causes of agitation are 
purely non_ academic like agitation against 
price rise, rise in bus fare, demand for 
nationalisation of education etc. In other 
cases the issues behind the agitation are of a 
purely local character. 

So far as the Central Universities are 
concerned, there is at present no student 
unrest in any one of them except to some 
extent in the Aligarh Muslim University, 
which, however, has reopened on 17th 
August, 1981, and is functioning with 
substantial attendance. 

The Central Universities do have problems 
from time to time and the University 
authorities try to find solutions, in 
consultation with the University Grants 
Commission. But there is no problem at 
present of such a magnitude as to justify Cen-
tral Government's intervention. Recently 
there was a case of robbery in a teacher's flat 
in the campus of Banaras Hindu University on 
the night of 16th August, 1981.   Although 

the matter was reported to the police who are 
investigating, the teachers of the University 
felt strongly about the incident particularly 
because there was a similar incident of 
robbery during 1980 followed by chain 
snatching incidents, and decided to go on 
indefinite strike from 19th August, 1981 
onwards in protest against the alleged 
inadequate security measures for protection 
of life and property of the campus residents. 

The University authorities held ne-
gotiations with the teachers and also with the 
local authorities for providing adequate 
security. I am glad *• inform the House that 
the strike of teachers of Banaras Hindu 
University was withdrawn at 3.00 P.M. on 
27th August, 1981 as per the message re-
ceived from the authorities of the University. 

SHRI V. GOPALSAMY: Sir, the problem 
of student unrest is the most serious problem 
of our country which draws the attention of all 
politicians, academicians and scholars 
throughout the world. To some honourable 
Member3 this problem may not look serious. 
This is a more serious problem than even the 
law and order problem of our country. With a 
heavy heart I say that the universities which 
were established with noble ideals, 
particularly the Centrally-Sponsored 
universities, have become cesspools of 
campus unrest, incompetence and academic 
anaemia. Since the first universities were 
started in 1857 in Bombay, Calcutta and 
Madras, we have come a long way and now 
we are having more than 111 universities in 
our country. As far as the Jawaharlal Nehru 
University is concerned, it was established for 
the ideals which were cherished by the great 
Jawaharlal Nehru. This university was 
established on the model of Sussex University 
in London and the Australian National 
University. Likewise, the Banaras Hindu 
University was also established by Pandit 
Malaviya and other great men, to revive the 
glory    of    ancient    India. 
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[Shri V. Gopalsamy} Similarly, the Aligarh 
Muslim University was established by Syed 
Ahmed Khan. But everyday we see alarming 
news in the newspapers, throughout the year, 
and universities are closed for more than 200 
days in a year. Campus violence has become 
the order of the day. In Delhi particularly the 
elections of the students unions which should 
take place inside the campus have been 
dragged to the streets. There is a poster war 
throughout the city of Delhi. Today is the 
polling day and it is feared that there is 
violence. I only wish that when I am speaking 
here in the House nothing untoward takes 
place outside. Last year there was brutal 
violence in Delhi. One student was killed and 
another was stabbed. What should be the 
solution to this problem? For finding out 
solution to this problem what should we do? It 
is in this context that I had tabled this Motion. 

As the hon. Minister said student unrest is 
an age-old and well-known phenomenon. 
Even during the days of Socrates, in the year 
329 before Christ, he had written about 
students that they loved luxury, some of them 
had no discipline, they did n°t obey their 
parents and they tyrannised teachers. Patanjali 
in his 'Maha-bhashya' in 200 B. C. had also 
mentioned about students. The late fifties 
witnessed the upsurge of student movement3 
throughout the world and the bravery of 
students. We cannot forget in our country the 
role of student movements during the freedom 
struggle. Student unrest has been there 
throughout the world and particularly Greece, 
France, Italy, Brazil. United States and other 
countries are facing this problem. But at the 
same time we cannot escape by attributing 
indiscipline to students; we cannot escape by 
saying that students have no morals. Student 
power is a potential force. Freud called this 
age, the teenage, as the leturn of repression. 
This student 

force could be directed and channelised in 
proper direction. The student force can be 
channelised in the right direction. Students 
could carry on a crusade against caste system 
which cannot coexist with democrarcy. They 
could carry on a war against superstitution 
which cannot coexist with  science .   .   . 

MR. DEPUTY CHAIRMAN:   Please come 
to the subject. 

SHRI  V.  GOPALSAMY:   What    is 
the reason for this student unrest in 
our country, in the unversities?    The 
reason can be traced to the dogmas 
injected by teachers, by faculty mem 
bers,   by  Professors  and  particularly 
teacher politicians.   Teacher     politi 
cian is a  great problem in all    uni 
versities. Teachers  may take part in 
politics   outside.   They can  be  mem 
bers of pilitical parties, we do    not 
mind.    But  they   should    not inject 
through the syllabus their ideologies 
into the minds of students to further 
their own ends.    That is the greatest 
problem. I would  like to draw    the 
attention of the Government to some 
of the history books which have been 
recommended   for   university   educa 
tion and which heive not    been    re 
commended.   Some  books   have  been 
recommended      while    some    others 
have  not  been  recommended.  Books 
by liberal historians like  S. N.  Sen, 
Tara  Chand,  S.    R.    Mehrotra    and 
K. M. Munshj have been culled out 
while books by Rajni Palm Dutt and 
A.   R. Desai    have    been    retained. 
What have  these' people  written    in 
their books which have been recom 
mended?    It  is a  very serious    pro 
blem.    The Father  of    the    Nation, 
Mahatma  Gandhi, has been mention 
ed in those books. And this is pres 
cribed    as       syllabus    for     history 
students.  What  have    they    written 
about   Mahatma   Gandhi?      I     quote 
only  one paragraph. This is what it 
says: , 

"Non-violence of Gandhiji is revealed as 
only in reality a cover, conscious or 
unconscious, for class interests and the 
maintenance of exploitation." 



 

This is by Rajhi Palm Dutt. Mr. A. R. Desai 
in his book says: 

"The texture of Gandhiji's consciousness 
is essentially bourgeois and, therefore, his 
nationalism was governed by a bourgeois 
class outlook." 

Sir, they are entitled to have their 
own ideologies and philosophies. But 
to inject the same ideologies into the 
syllabus to further their own political 
interests or ends is objectionable. 
This will definitely demoralise the 
student community and here the 
problem starts. So, what should be 
done? The teacher-politician should 
be controlled. (Time bell rings). 
There is another serious problem to 
which I would like to draw the atten 
tion of the Government. You ap 
pointed a Committee to go into the 
violence which took place during the 
students' Union elections last year. 
The Khosla Committee gave a report 
and, in that Report, he specifically 
suggested that monetary aid from 
outside for the students, who con 
test the elections or their supporters, 
should be completely stopped. If 
there is any proof that any student 
has received monetary aid, discipli 
nary action should be taken against 
him and he should be expelled. I 
would like to know from the Gov 
ernment what action has been taken 
on this suggestion. (Time bell rings). 
Sir, three Commissions submitted 
their reports, the Kothari Commis 
sion, the Mudaliar Commis 
sion and the Gajendragadkar 
Commission. Ponderous reports they 
submitted. What action you have 
taken on those reports? Then. Sir, 
with regard to the Jawaharlal Nehru 
University particularly, I would like 
to know from the honourable Minis 
ter whether it is a fact that 38 faculty 
appointments have been made so far 
without any recommendation from an 
appropriate selection committee 
which is in utter violation of the 
statutory rules, section 26(a) of the 
Jawaharlal Nehru University Act of 
1966. T would also like to know from 
the honourable Minister when thase 
vacancies would be filled in the Exe- 

cutive Council. Also, Sir, I would like to 
point out that today's newspapers have 
published the findings of the Jha Committee. 
(.Time bell rings). Sir, this is very important. 
This Committee was appointed under the 
chairmanship of Mr. Jha. 

MR. DEPUTY CHAIRMAN:     That 
is all right. 

SHRI V. GOPALSAMY: This five-
member Committee was appointed to study 
the working of the Jawaharlal Nehru 
University and als0 to make suggestions for 
the improvement in the working of the 
University. But, Sir, the Committee has 
submitted its Report and I am having the 
Report of that Committee here and I would 
like to quote only the concluding paragraph 
of that Report. I quote: 

"The Committee is convinced that is not 
possible for it to perform the task assigned 
to it in the prevailing atmosphere and 
environment characterised by indifference, 
lack of concern and apathy. Considering 
the magnitude and variety of challenges 
which the University faces in the 
prevailing atmosphere, the Committee feels 
that some hard decisions by appropriate 
authorities are necessary to remedy the 
situation and to enable the University to 
fulfil its statutory mandate effectively." 

Sir, what is the Government going to do? 
(Time bell rings), are you going to appoint a 
full-fledged Committee? Already, Sir, 160 
Members of Parliament have submitted a 
memorandum to the President to appoint a 
full-fledged Inquiry Committee. What 
happened to that memo, randum? 

MR. DEPUTY CHAIRMAN: That is all 
right.  This will do. 

SHRI V. GOPALSAMY: I am also one of 
the signatories to the memorandum. 160 
Members of Parliament have sent that 
memorandum to the President. 

j    MR.  DEPUTY CHAIRMAN:    That 'will 
do. 
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SHRI V. G®PALSAMY: Even Members 
from the Congress (I) have signed  that 
memorandum. 

MR. DEPUTY CHAIRMAN; That is 
enough. 

SHRI V. GOPALSAMY. What are you 
going to do about it? The Jha Committee has 
already said that it has no power and that it 
cannot do anything. 

MR, DEPUTY CHAIRMAN: Mr. 
Gopalsamy,  that  is   enough .  .  . 

SHRI V. GOPALSAMY: What are you 
going to do about it? This problem is very 
serious, Sir, and I would like to know from 
the honourable Minister whether they are 
going, to appoint a full-fledged Inquiry Com-
mittee . ".  . 

MR. DEPUTY CHAIRMAN: That will do. 

SHRI V. GOPALSAMY: ... to go into the 
problems of the Jawahar-lal Nehru 
University. 

MR. DEPUTY CHAIRMAN: Yes. That 
will do now. Yes; the Minister now. 

SHRIMATI SHEILA KAUL; Sir, I would 
like to suggest- one thing. Let all the speakers 
speak first and then I will reply. 

MR. DEPUTY CHAIRMAN: No, no. One 
by one only they will speak and you will 
have to reply to the Members one by one. 

SHRIMATI SHEILA KAUL: I thought it 
would be better if all the Members speak 
first. 

SHRI V. GOPALSAMY: No, Sir. I have 
to get the replies to my points first. 

MR. DEPUTY CHAIRMAN: Just wait, 
Mr. Gopalsamy. Yes, Mrs. Kaul, kindly reply 
to the points- which are relevant to this 
"Motion. 

SHRIMATI SHEILA KAUL: Sir, it is a 
fact that in November 1980, there were 
agitations in the Jawaharlal Nehru University 
against an order of 

expulsion from the University hostel of a 
student on charges of misbehaviour and, 
following this, the students agitated against 
the suspension which led to the closure of the 
University from 16th November, 1980 
onwards and the winter vacations were also 
advanced. The University reopened on the 5th 
June, 1981, and is functioning normally 
thereafter. There was no regular Vice-
Chancellor in the Jawaharlal Nehur 
University from 14th October, 1980 to 11th 
June,  1981 when .   .  . 

SHRI    V.      GOPALSAMY;        Mr. 
Nayudamma was appointed. 

SHRIMATI SHEILA KAUL: . . . Dr. 
Nayudamma took over as the Vice-
Chancellor. As I have mentioned, the 
Jawaharlal Nehru University is functioning. 
The Aligarh Muslim University which was 
closed for 30 days, plus 52 days has started 
functioning. The Banaras Hindu University 
has also started functioning after the summer 
holidays. And, as you have mentioned about 
the teachers' qualifications, I think it is a very 
good suggestion. The teachers may have their 
own viewpoints, of different ideologies, but 
that should not be asserted or given weightage 
in the class rooms. And, we do feel that the 
student force is a very big force and it has 
always played a very important role in so 
many different countries whenever they 
wanted to do something for their own country. 
Indeed Rajni Palme Dutt has been derogatory 
to our. great leader, Mahatma Gandhi. I am 
greatly concerned that this should be there. 
About the MPs' Memorandum to the Visitor of 
the Delhi University, it is being examined. 
Further decision will be taken in the 
Committee on Jawaharlal  Nehru   University. 

SHRI V. GOPALSAMY: The Minister has 
not replied to all of my questions. 1 asked the 
question whether it is a fact that 38 Faculty 
Members were appointed without any proner 
selection . .  . 

195 Calling Attention re.    [ RAJYA SABHA ]    Strike by Teachers of 196 
Student unrest & Banaras Hindu University 



197        Calling Attention re.    [ 28 AUG. 1981 ]    Strike 'by Teachers of 198 
Student unrest & Banams Hindu University 

MR. DEPUTY CHAIRMAN: Mr. Gopalsamy, 
you cannot ask any details and .  .  . 

SHRI V. GOPALSAMY: Also, about the 
Khosla Committee recommendations I have put a 
question, relevant  question.   .   .    
(Interruptions). 

MR. DEPUTY CHAIRMAN; It is a general 
question . . . (Interruptions) You cannot ask for 
details. (Interruptions). 

SHRI V. GOPALSAMY: If the 
hon. Minister says that she will col 
lect the information, it will be all 
right. 

SHRIMATI SHEILA KAUL: I will collect the 
information. I do not want to give wrong 
information. I would   collect ...   (Interruptions) 

MR. DEPUTY CHAIRMAN: You cannot ask 
for    details.     (Interrup- 
tions). 

SHRI PATITPABAN PRADHAN (Orissa): 
Please do not defend her so much   
(Interruptions). 

MR. DEPUTY CHAIRMAN. ,Ask questions 
which the Government can reply.   Mr. Jha. 
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SHRI HAREKRUSHNA MALLICK 
(Orissa): It is very strange that the Chair 
takes more time than the speakers. We are 
not criticising the Government or the 
Minister. We all want her to improve 
education. How can the Chair intervene like 
this? 
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SHRIMATI SHEILA KAUL: Sir, the hon. 
Member, Mr. Jha, has just now asked whether there 
is a national policy. As you know, Sir, after the 
Kothari Commission, a national policy was drawn 
up. Sir, the hon Member has also suggested that the 
names of the Banaras Hindu University and the 
Aligarh Muslim University should be changed. No 
such thing is under the consideration of the 
Government. About Prof. Irfan Habib's statement, I 
would like to say that Prof, Irfan Habib was sus-
pended not because of his expression in a- 
newspaper but because of his unbecoming behaviour 
in a meeting. And. this is what I have to say on this. 
About the teachers' problems, Sir, we have received 
a memorandum from the Teachers' Association, and 
most of -the problems have to be dealt with by the 
UGC and we will keep an eye on what is happening. 
The Government had also accepted the .., 
(Interruptions).    

MR. DEPUTY CHAIRMAN: Please continue. 

SHRIMATI SHEILA KAUL: Sir, J should, be 
obliged if a chance is given to me to express myself 
because the hon. Member wants to know something 
and I have, to reply. Sir, .the Government have 
accepted the recommendations of the 
Gajendragadkar Committee • which recommended 
limited participation of students on the courts. 

MR. DEPUTY CHAIRMAN: Mr. Reddy, will 
you ask something. 
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"We still do not teach enough about our 
freedom struggle, about what India has 
been, what it has gone through and how it 
has met its many challenges. Only that 
background can give us the courage and 
the determination to meet the future 
challenges." 

"Contemporary education has neglected 
moral and spiritual values which are 
common to all religious." 

"I feel strongly that   our education must 
aim at excellence. I   am alarmed to see the 
shoddiness    of some of our text-books in 
their ap-pearnces as well as the substance." 
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SHRI SANKAR PRASAD MITRA (West 
Bengal): Sir, many of the points which I 
wanted to raise have already been covered by 
the previous speakers. There is just one point 
to which I respectfully draw the attention of 
the hon. Minister. I think the Central 
Government should think of constituting a 
Syllabus Committee for uniformity of 
syllabus in all the Central universities. 

Speaking for myself, I am in favour of 
encouragement to free thinking in the field of 
education. I do not mind if books' written by 
critics of Mahatma Gandhi are prescribed in 
the syllabus. Similarly books written by those 
who have appreciated Mahatma Gandhi, who 
have appreciated his contributions to our free-
dom struggle should also be prescribed. You 
are aware, Sir, that a book by Romain Ralland 
on Mahatma Gandhi is perhaps one of the best 
expositions of Gandhian philosophy by a 
foreign writer. You know, Sir, that Albert 
Einstein went to the extent of saying that 
generations to come it may be, will scare to 
believe that such a one as I ever in flesh and 
blood walked upon this earth. Therefore, these 
appreciative books should also be prescribed 
in the syllabus in order that the students may 
get the complete picture and come to their 
own conclusions as to what kind of 
philosophy they should pursue . in their own 
lives. For the information of the hon. 
Minister, in my own State, namely West 
Bengal, in the Political Science (Honours) 
course 75 per cent marks have been allotted to 
the study of the view points of Marx, Engels 
and Lenin and 25 per cent marks to other- 
political thinkers and it has been stated in 
some text-books that these other 'political 
thinkers were Utopians. Swami Vivekananda 
said: "Education is the manifestation of 
perfection already in man". He had advanced 
very powerful arguments in favour of 
manmaking, character-building education. In 
prescribing syllabus, the Central Government 
should take these views into consideration. I 
hope the hon. Minister would agree to the 
formation of a Central Sylla-' bus Committee 
for uniformity -of syllabus at least in all the 
Central universities. These are my submis-
sions . 

SHRIMATI SHEILA KAUL; The learned 
Member has expressed ' the view that a 
committee should • be formed for the 
syllabus,    UGC.   has 
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been established to maintain. the standard of 
university education. So far as review of syllabus is 
concerned, it is a continuous process which is 
effected through subject-wise, panels. However, the 
Government has asked the UGC to review books 
for history and languages from the national 
integration a'ngle. 

I do feel one with what the learned Member has 
said about Gandhiji. I would not place Gandhiji 
with ordinary people and if Gandhiji's name is to 
be thrown up like this—same as the name of 
Swami Vivekananda— they are personalities in the 
Indian thought and in the Indian thought they 
occupy a high place and . their denigration in the 
books by people is a thing that. cannot be enjoyed 
by the community as such. So we know who have 
been with him, we know his exhortations and it is 
for us to see that the names of such personalities 
should be taken with respect. This is my personal 
feeling. For instance, if we were to write about 
somebody from "outside, the personality of a 
foreign country, and if we mention his name in a 
manner that would not be appreciated, in the same 
manner we do feel that names of personalities like 
Mahatma Gandhi should not be easily taken and 
spoken of lightly. 
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SHRI SHRIDHAR WASUDEO DHABE 
(Maharashtra); Mr. Deputy Chairman, Sir, the 
main question which is causing student unrest 
and agitation among teachers is the poli-
ticalisation of the students' and teachers' 
movements. Recently a national conference of 
teachers was held by one party. Teachers and 
students are divided among political parties as 
in a democratic system. Unless the teachers' 
movement . and the students' movement are 
divorced from politics, you cannot avoid this 
agitation in Central universities or other 
universities." The election expenses are so 
heavy that it is said that Rs. 1 lakh is spent for 
the Delhi University students' elections. You 
see the large number of posters everywhere, 
even in buses. Therefore, may I know from 
the Minister the policy of the Government, 
whether it will be to de-politicalise the 
teachers' and students' activities and create 
conditions so that election expenses are 
reduced to the minimum and political parties 
do not interfere In the elections? 



[Shri Shridhar Wasudeo Dhabe] My second 
question relates to the Banaras Hindu 
University regarding a theft in a teacher's 
house. A report has appeared in "Aaj", 
published from Varanasi, dated the 25th 
August, 1981, in which two allegations are 
made. Firstly, it is alleged that the Chief 
Proctor is protecting the unsocial elements in 
the university, and secondly, that his office is 
indifferent to teachers' complaints, and that 
they are not heard. A serious complaint has 
also been made by one teacher from the 
Political Department, Dr. Nalini Pant, that on 
the 18th August there was a' theft at her house 
in the university premises and her transistor is 
lying in the police station and it has not been 
returned to her. This was made on the 24th 
August. Secondly, she has said that in the 
Hyderabad colony where they stay, there is no 
telephone, apart from lack of lighting 
arrangements. Therefore, there is much 
insecurity in the university campus. May I 
know from the Minister whether any culprits 
have been traced who had committed thefts 
and whether the properties which were 
reported to be lying in the police station have 
been returned to the persons concerned? And 
secondly, what were the demands of the 
teachers, and as they have withdrawn the 
strike, which of them have been  accepted by 
the university? 

SHRIMATI SHEILA KAUL: The hon. 
Member is keen to know what we should do 
about the students. I think the utmost duty of 
the students is to study. It is the duty of the 
parents to see that they study. It is the duty of 
the society to isee that they study. That should 
be the first criterion. And if anything comes in 
the way, we should see that it does not come 
in the way • because the puroose of a student 
is to go and study and make his life. And if 
there are any complaints of an individual 
character, it is the duty of the Vice-Chancellor 
to see to the eomnlaints of the individuals 
who are residing there.   And he is capable of 

doing it. As I said before, steps have been 
taken to see that the people living in the 
Banaras Hindu University campus have a 
sense of security. 

SHRI SHRIDHAR WASUDEO DHABE: 
I asked about de-politicali-sation of the 
students' movement. 

SHRIMATI SHEILA KAUL: I have 
replied. 

MR. DEPUTY CHAIRMAN; Mr. 
Kalyanasundaram. 

SHRI M. KALYANASUNDARAM (Tamil 
Nadu): Sir., what is happening! in the 
university is only a reflection of what is 
happening in our country. There is no use of 
blaming the teachers or the students who are 
staying there. We should examine this in the 
context of the socio-economic problems that 
are facing the nation. The students are 
agitated over their own grievances. They have 
got legitimate grievances. The teachers have 
their own grievances. They are agitating all 
over the country, from the elementary school 
to the university teachers. Why should such a 
thing happen after 34 years of freedom? For 
this question, who is to answer? Expecting 
for 2-1/2 years when the Janata Party had the 
opportunity to rule this country, the Congress, 
right from 1947, has been continuously in 
power. The Britishers had their own aim in 
this education. They wanted to produce some 
workers. In fact, there were people who were  
opposed  to  education. 

MR. DEPUTY CHAIRMAN: Please don't 
go into such deep discussion. Put some 
questions. 

SHRI M. KALYANASUNDARAM: It is 
because the controversy had come up: I do 
not want to enter into any controversy. I want 
to explain that politics and economics and 
other subjects afe taught in the universities. 
When you teach politics, it must be taught as 
a science. Politics is not just for elections ar.d 
for getting into power somehow or the other 
for misruling the country.   Politics  is      the 
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science of social and economic changes that 
will have to be taught into this country and 
brought into this country. So, it is necessary 
to prescribe proper textbooks. Some text-
books have been prescribed. One of the 
textbooks about which the controversy has 
arisen is by Rajni Palm Dutt. I do not want to 
enter into any controversy with my friend, 
Mr. Gopalsamy. I only want to clear his 
misunderstanding about such a great anti-
imperialist like Rajni Palm Dutt. I am sorry 
that our Education Minister did not reply to 
that properly. She also spoke as if it is an 
insult to the Father of the Nation. It is not 
true. Rajni Palm Dutt is one of the Indians 
who fought the lions in their den and you 
cannot get a better book about the Indian 
Freedom Movement. Anybody who wants to 
read about the Freedom Movement of our 
country, the anti-imperialist movement in the 
world and the anti-fascist movement in the 
world, has to read this book. Such is the merit 
of that gTeat author. He is not just an author. 
He is a brilliant exponent of the liberation 
struggle of the colonial period. He has not 
made any criticism about Gandhiji. He has 
said about the philosophy of non-violence. 
What is wrong if our younger generation 
reads it?   It is not degrading. 

MR. DEPUTY -CHAIRMAN: You may 
not agree with that view. That is all right. 

SHRI M.   KALYANASUNDARAM: I 
want to correct the record. 

MR. DEPUTY CHAIRMAN; You have 
done it. 

SHRI M. KALYANASUNDARAM: When 
we celebrate the birthday of Bhagat Singh, 
there will be speeches to the effect that 
Bhagat Singh was hanged. There were people 
in our country who did not support the de-
mand for commutation of death sentence. If 
this thing is told, is it a criticism? Just like 
that, Rajni Palm Dutt has said about the non-
violence movement.  It contains a lot of good 

material about the freedom movement and 
about Gandhiji himself. I want to clear the 
misunderstanding. I want to correct the record. 
Proper textbooks must be there. There are 
textbooks spreading only communal poison. 
Such textbooks must be re- • moved. 

SHRIMATI SHEILA KAUL: He has 
spoken about the textbooks that should be 
prescribed. As I mentioned earlier, the 
Government has asked the U.G.C. to review 
the history books. 

SHRI P. RAMAMURTI (Tamil Nadu): I 
agree with my friend, the Independent 
Member from West Bengal who has come 
into the House just this session. Students 
must be exposed to all kinds of ideologies. 
After all we are not living in a vacuum. They 
must be exposed to different kinds of 
ideologies. The only thing I want to correct is 
a mis-concept. Mr. Kalyanasundaram has 
spoken about Rajni Palm Dutt. ' would like to 
bring to the notice of many Members who 
may not know much about him that he was a 
great friend of Pandit Jawaharlal Nehru and 
his inspirer. 

Nehru was inspired by his work in the India 
League. He fought against imperialism. It was 
Rajini Palm Dutt who made Pandit Jawaharlal 
Nehru take up to national movement as early 
as 1926. Be that alone, as far as his book is 
concerned, you will find in it an appreciation 
of Mahatma Gandhi's contribution to our 
national movement together with an assess-
ment of his class ideology. What is wrong in 
that? There may be some other ideology. I 
have absolutely no objection in exposing 
students to all sorts of ideologies. Their own 
experience will tell them which is the correct 
ideology and which is not. I am  not  bothered   
about  it. 

With regard to West Bengal Government, I 
am not sure of the statement that he has 
made. I will check 
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[Shri P. Ramamurti] 
up and if the record is not correct, 1 will take 
the opportunity to correct it. It was the United 
Front Government headed by the Marxist 
Party in 1968 that for the first time prescribed 
Ra-bindranath Tagore's book as a text book. 
For twenty years, from 1948 to 1968, the 
Congress Governments did not think that 
Rabindrahath Tagore's book was worth being 
prescribed as text book. Even now the United 
Front Government has prescribed it. Only 
they wanted to change it for a different class. 
I forget the name of the book. Yes, it is called 
Shahaj Path. The West Bengal Government is 
printing in lakhs not only Tagore's works, but 
al^o those of Bankim Chandra Chatterjee, 
Vidya Sagar and Sarat Chandra Chatterjee 
and giving them to students free of cost. That 
is the position. Therefore, it is not only Marx, 
Engels and Lenin, but also people who have 
contributed to Bengali literature and culture 
are being honoured by the West Bengal Gov-
ernment. This is what I would like to point 
out to you. 

One more point. As I said, after all the 
student community is not living in a vacuum. 
The present unrest among the student, 
community is a reflection of the tremendous 
frustration that the youth faces in this 
country. Despite 33 years of independence, 
there is vast unemployment. Immediately 
after the students leave the portah of th° 
colleges, they face unemployment. This 
unrest in the campuses cannot he put an end 
to unless the unrest outside is put an end to. 
Unless we are ablo to take proper measures. 
nothing in this country is going to take place.  

As far BW Ali«arh i? concerned, it 
is a very- sad state of affairs that we 
are- facing there. People like Irian 
Habib with brosd^r and modern 
views are being hounded  out _________ 

MR.       DEPUTY CHAIRMAN: 
Habib snd Rehman—they have   "been 
suspended. 

SHRI P. RAMAMURTI: But I know 4he 
present Vice-Chancellor js a good Vice-
Chancellor. He is a person with balanced 
judgement. But unfortunately in the present 
atmosphere there he is not able to carry on. He 
is also under pressure. Unless the U.P. 
administration gives him all out support, he 
may not be able to put an end to this quarrel 
that is there. In this connection, Sir, I would 
like to make an appeal to the Banaras Hindu 
University. I am also an alumnus of the 
Banaras Hindu University; I studied there. 
But, Sir, today, what is the position? Some of 
the Aligarh Muslim University boys eame here 
and had a discussion with me on their 
problems. When I put it to them and said, 
"What you are doing, what you are agitating 
for, is all wrong" and all that, they put a 
counter-question to me. They told me: "You 
say all these things. We are the only Muslim 
University in this counry in this Muslim 
University, out of the 12.000 or 13,000 
students or so, 7,000 students are Muslim stu-
dents and 5,000 or so are Hindu students. 
Now, how many Muslims are there in the 
Banaras Hindu University?" This is the 
question -which they put to me. They asked 
me, "Is there a single student in the Banaras 
Hindu University who is a Muslim and is 
there a single teacher in the Banaras Hindu 
University who is a Muslim?". I was not abl* 
to answer that auestion. Therefore. Sir. I 
vrould awwal tn the Gove'Trrient to see to it 
that this communal virus does not spread and, 
in order to put an end to this communal virus, 
the Banaras Hindu University also admits 
Muslim students in sufficient numbers and 
also admits Muslim teachers in sufficient 
numbers so that this communal virus does not 
spread, everywhere. 

SHRI  JAGANNATHRAO     JOSHI: Ts 
there arty ban? 
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SHRI P. RAMAMURTI; There is no 
question of any ban. But this is the reality.   I 
know it. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
YOGENDRA MAKWANA): Yes, you are 
right, Mr.   Ramamurti. 

SHRI P. RAMAMURTI.- I am one of the 
alumni of the Banaras Hindu University and I 
know the reality. 

SHRIMATI SHEILA KAUL; Sir, the 
honourable Member has expressed some very 
good views and I do appreciate them. As far as 
Rajni Palm Dutt's book on Indian History ia 
concerned, the matter is for the experts to 
judge and his view that students should study 
the books which give a balanced view and not 
the views relating to a particular ideology, we 
appreciate and that is, I think, what we all 
want. We want that the pupils should be 
exposed, as he has suggested, to several views 
and not to the views relating to one particular 
ideology and if this is done, it will be a very 
healthy thing. I am sorry that he has said that 
Mr. Irfan Habib has been hounded out. He has 
not been hounded out "Hounded" is a very 
severe word. He had to go bedause of certain 
misbehaviour. 

MR. DEPUTY CHAIRMAN: That you 
have already said. Now, Message from the 
Lok Sabha. 

MESSAGE FROM THE LOK SABHA 

The  salary,  Allowances  and  Pension of 
Members of Parliament (Amendment)  Bill, 
1981 

. 
SECRETARY-GENERAL: Sir, I have to 

report to the House the following message 
from the Lok Sabha, signed by the Secretary 
of the Lok Sabha: — 

"In accordance with the provisions of 
Rule 120 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to inform you that the Lok Sabha,    
at 

916 RS—8. 

its sitting held on the 27th August 
1981, agreed without any amend 
ment to the Salary, Allowances and 
Pension of Members of Parliament 
(Amendment) Bill, 1981, which 
was passed by Rajya Sabha at its 
sitting held on the 25th February 
1981."  

REFERENCE TO THE REPORTED 
ISSUANCE OF A CIRCULAR BY THE 

TIRUMALA-TIRUPATT DEVA-
STHANAM ASKING ITS EMPLOYEES 
TO WEAR CASTE MARKS. DURING  

OFFICE  HOURS 

MR. DEPUTY CHAIRMAN: Now, we 
shall take up Special Mentions. Yes,  Mr.   
Ramakrishnan. 

SHRI R. RAMAKRISHNAN (Tamil 
Nadu): Sir, I would like to invite the attention 
of the House and also of the honourable 
Prime Minister to a very important news item 
which has appeared in all the national dailies, 
"The Indian Express" and "The Mail" and all 
other papers. 

Sir, the Tirumala-Tirupati Devas-thanam, 
which is running the temple of Lord Balaji, of 
whom I am also a devotee, or Lord 
Venkateswara as He is called in the South, has 
issued a circular to the effect that all the 
employees of the Tirumala-Tirupati 
Devasthanam and its officers should wear 
caste marks, whatever they may be, and the 
authorities are prepared to provide 'Namam' 
material, Kukkumam, sandal paste, tilakam, 
and all such things. I am also a very devout 
Hindu and on many occasions. Sir. I also wear 
the caste marks. But these days, when 
communal tensions are there in the country, 
which have to be removed, this sort of an 
official direction under the wonderful Gov-
ernment of M. Anjiah, is something strange. 
One would like to ask what sort of a caste 
mark he is wearing. Is this the way to remove 
communal tensions or castes in the country? 
Sunpose a Muslim is asked to wear a 'Namam'. 
Does he become a Hindu? 


